IN THE NATION COMPANY LAW TRIBUNAL : NEW DELHI
COURT-Ill
25(ND)/08

IN THE MIATTER OF:

sh. Vinod Gupta e PETITIONER
V5

M/s. Classic Digi-Tech Pvt. Ltd. & Ors. .... RESPONDENT

SECTION
Under Section 397/398 Order delivered on 04.11.2019

Coram:

Mohd. Sharief Tariq,
Hon'ble Member (Judicial)
ShriKapal Kumar Vohra,
Hon'hie Member (Technical)

For the Petitioner/Applicant i-
For the Corporate Debtor

ORDER
Proxy counsel is Present. Prayed for adjournment.
Put up on 4112019,

\_%'c‘qw'_kge
(MADHU NARULA)

Court Officer



